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(Arising out of OIO-28/BVR/COMMISSIONER/2009 passed by Commissioner of Central 

Excise-BHAVNAGAR) 
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Rajkot, Gujarat-360001.                               VERSUS 
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APPEARANCE: 
Sh. Deven Parikh & Sh. P. V. Sheth, Advocate for the Appellant 
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CORAM:   HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR  

                HON'BLE MEMBER (TECHNICAL), MR. RAJU  
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DATE OF DECISION: 01.10.2019 

  

 The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 806 of 2009.  
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